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Title: Papers laid on the Table of the House by Ministers/members.

MADAM SPEAKER: Now, the House will take up Papers Laid on the Table.
...(Interruptions)

At this stage, Shri Jagdish Sharma, Shri Ramkishun, Shri Kalyan Banerjee and some other hon. Members went back to their
seats.

...(Interruptions)

THE MINISTER OF COAL (SHRI SHRIPRAKASH JAISWAL): I beg to lay on the Table a copy each of the following papers
(Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act, 1956:-

(1) Review by the Government of the working of the Singareni Collieries
Company Limited, Khammam, for the year 2011-2012.
(2 Annual Report of the Singareni Collieries Company Limited,

Khammam, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8044/15/12]

THE MINISTER OF MINES (SHRI DINSHA PATEL): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-

section (1) of Section 619A of the Companies Act, 1956:-

(a) (i)  Review by the Government of the working of the National
Aluminium Company Limited, Bhubaneswar, for the year 2011-
2012.

(i) Annual Report of the National Aluminium Company Limited,

Bhubaneswar, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 8045/15/12]

(b) (i)  Review by the Government of the working of the Bharat Gold
Mines Limited, Kolar Gold Field, for the year 2011-2012.
(i) Annual Report of the Bharat Gold Mines Limited, Kolar Gold
Field, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8046/15/12]

© O Review by the Government of the working of the Hindustan
Copper Limited, Kolkata, for the year 2011-2012.
(i) Annual Report of the Hindustan Copper Limited, Kolkata, for the
year 2011-2012, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library,See No. LT 8047/15/12]



(2 (M A copy of the Annual Report (Hindi and English versions) of the
Jawaharlal Nehru Aluminium Research Development and
Design Centre, Nagpur, for the year 2011-2012, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Jawaharlal Nehru Aluminium
Research Development and Design Centre, Nagpur, for the year
2011-2012.

[Placed in Library, See No. LT 8048/15/12]

3 O A copy of the Annual Report (Hindi and English versions) of the
National Institute of Rock Mechanics, Kolar Gold Fields, for the
year 2011-2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Rock
Mechanics, Kolar Gold Fields, for the year 2011-2012.

[Placed in Library, See No. LT 8049/15/12]

@ O A copy of the Annual Report (Hindi and English versions) of the
National Institute of Miners' Health, Nagpur, for the year 2011-
2012, along with Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Miners'
Health, Nagpur, for the year 2011-2012.

[Placed in Library, See No. LT 8050/15/12]

THE MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION (SHRI AJAY MAKEN): I beg to lay on the Table a copy
each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the Companies Act,
1956:-

(1) (i)  Review by the Government of the working of the Hindustan
Prefab Limited, New Delhi, for the year 2011-2012.
(i) Annual Report of the Hindustan Prefab Limited, New Delhi, for
the year 2011-2012, along with Audited Accounts and comments
of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8051/15/12]

(2) (i)  Review by the Government of the working of the Housing and
Urban Development Corporation Limited, New Delhi, for the year
2011-2012.

(i)  Annual Report of theHousing and Urban Development
Corporation Limited, New Delhi, for the vyear2011-2012,
alongwith Audited Accounts and comments of the Comptroller
and Auditor General thereon.

[Placed in Library, See No. LT 8052/15/12]



THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg to lay on the Table:-

(i) A copy of the Annual Report (Hindi and English versions) of the
Rampur Raza Library, Rampur, for the year 2010-2011, along with
Audited Accounts.

(i) A copy of theReview (Hindi and English versions) by the
Government of the working of the Rampur Raza Library, Rampur, for
the year 2010-2011.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(1)

[Placed in Library, See No. LT 8053/15/12]

(i) A copy of the Annual Report (Hindi and English versions) of the
Khuda Bakhsh Oriental Public Library, Patna, for the year 2010-2011,
along with Audited Accounts.

(i) A copy of theReview (Hindi and English versions) by the
Government of the working of the Khuda Bakhsh Oriental Public
Library, Patna, for the year 2010-2011.

(4)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (3) above.

(3)

[Placed in Library, See No. LT 8054/15/12]

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS, FOOD AND PUBLIC DISTRIBUTION (PROF. K.V.
THOMAS): I begto lay on the Table a copy of the Removal of (Licensing requirements, Stock limits and Movement
Restrictions) on Specified Foodstuffs (Amendment) Order, 2012 (Hindi and English versions) published in Notification No.

S.0. 2320 (E) in Gazette of India dated 27th September, 2012 under Section 3 of the Essential Commodities Act, 1955.

[Placed in Library, See No. LT 8055/15/12]

THE MINISTER OF STATE OF THE MINISTRY OF YOUTH AFFAIRS AND SPORTS AND MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (SHRI JITENDRA SINGH): I beg to lay on the Table:-

(i) A copy of the Annual Report (Hindi and English versions) of the Rajiv
Gandhi National Institute of Youth Development, Sriperumbudur, for
the year 2009-2010, along with Audited Accounts.

(i) A copy of theReview (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi National Institute of
Youth Development, Sriperumbudur, for the year 2009-2010.

(2)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (1) above.

(1)

[Placed in Library, See No. LT 8056/15/12]

(3) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(a) (i)  Review by the Government of the working of the Hindustan
Shipyard Limited, Visakhapatnam, for the year 2011-2012.



(i)  Annual Report of theHindustan Shipyard Limited,
Visakhapatnam, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 8057/15/12]

(b) (M Review by the Government of the working of the Garden Reach
Shipbuilders and Engineers Limited, Kolkata, for the year 2011-
2012.
(i) Annual Report of the Garden Reach Shipbuilders and Engineers
Limited, Kolkata, for the year 2011-2012, along with Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 8058/15/12]

(9] (M Review by the Government of the working of the Mazagon Dock
Limited, Mumbai, for the year 2011-2012.
(i) Annual Report of the Mazagon Dock Limited, Mumbai, for the
year 2011-2012, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

[Placed in Library ,See No. LT 8059/15/12]
(d) (1) Review by the Government of the working of the Bharat
Electronics Limited, Bengaluru, for the year 2011-2012.
(i) Annual Report of the Bharat Electronics Limited, Bengaluru, for
the year 2011-2012, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 8060/15/12]

(i) A copy of the Annual Report (Hindi and English versions) of the Rajiv
Gandhi National Institute of Youth Development, Sriperumbudur, for
the year 2010-2011, along with Audited Accounts.

(i) A copy of theReview (Hindi and English versions) by the
Government of the working of the Rajiv Gandhi National Institute of
Youth Development, Sriperumbudur, for the year 2010-2011.

(5)  Statement (Hindi and English versions) showing reasons for delay in laying
the papers mentioned at (4) above.

4

[Placed in Library, See No. LT 8061/15/12]

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND BROADCASTING (SHRI MANISH TEWARI): I beg to
lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under sub-section (1) of Section 619A of the
Companies Act, 1956:-

(a) (1) Review by the Government of the working of the Broadcast
Engineering Consultants India Limited, New Delhi, for the year



2011-2012.

(ii) Annual Report of the Broadcast Engineering Consultants India
Limited, New Delhi, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 8062/15/12]

(b) (i)  Review by the Government of the working of the National Film
Development Corporation Limited, Mumbai, for the year 2011-
2012.
(i) Annual Report of the National Film Development Corporation
Limited, Mumbai, for the year 2011-2012, along with Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

[Placed in Library, See No. LT 8063/15/12]

(i) A copy of the Annual Report (Hindi and English versions) of the
Children's Film Society, India, Mumbai, for the year 2011-2012,
along with Audited Accounts.

(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Children's Film Society, India,
Mumbai, for the year 2011-2012.

(2)

[Placed in Library ,See No. LT 8064/15/12]

(M A copy of the Annual Report (Hindi and English versions) of the
Satyajit Ray Film and Television Institute, Kolkata, for the year
2011-2012, alongwith Audited Accounts.

(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the Satyajit Ray Film and
Television Institute, Kolkata, for the year 2011-2012, for the
year 2011-2012.

(3

[Placed in Library,See No. LT 8065/15/12]

0] A copy of the Annual Report (Hindi and English versions) of the
Film and Television Institute of India, Pune, for the year 2011-
2012, along with Audited Accounts.

(i) A copy of the Review (Hindiand English versions) by the
Government of the working of the Film and Television Institute
of India, Pune, for the year 2011-2012, for the year 2011-2012.

4

[Placed in Library, See No. LT 8066/15/12]

(5) A copy each of the following Notifications (Hindi and English versions) under Section 34 of the Prasar Bharati
(Broadcasting Corporation of India) Act, 1990:-

(i)  The Prasar Bharati (Broadcasting Corporation of India) Salaries, Allowances and other Conditions of Service of
Chairman, Whole-time Members and Part-time Members (Second Amendment) Rules, 2012 published in

Notification No. G.S.R. 884(E) in Gazette of India dated 7t December, 2012.

(i) The Prasar Bharati (Broadcasting Corporation of India), Authorities for Disciplinary Proceedings Regulations,



2012 published in Notification No. A-10/178/2012-PPC in Gazette of India dated 22"d November, 2012.

[Placed in Library, See No. LT 8067/15/12]

(M A copy of the Annual Report (Hindi and English versions) of the
Prasar Bharati (Broadcasting Corporation of India), New Delhi, for
the year 2009-2010.

(i) A copy of the Annual Accounts (Hindi and English versions) of the
Prasar Bharati (Broadcasting Corporation of India), New Delhi, for
the year 2009-2010, together with Audit Report thereon.

(iii) A copy of the Review (Hindiand English versions) by the
Government of the working of the Prasar Bharati (Broadcasting
Corporation of India), New Delhi, for the year 2009-2010.

(7)  Two statements (Hindi and English versions) showing reasons for delay in

laying the papers mentioned at (6) above.

(6)

[Placed in Library , See No. LT 8068/15/12]

THE MINISTER OF STATE OF THE MINISTRY OF TORUISM (DR. K. CHIRANJEEVI): I beg to lay on the Table:-

A copy of the Annual Report (Hindi and English versions) of the National

1) Council for Hotel Management and Catering Technology, Noida, for the
year 2011-2012, along with Audited Accounts.

2 A copy of the Review (Hindi and English versions) by the Government of
the working of the National Council for Hotel Management and Catering
Technology, Noida, for the year 2011-2012.

[Placed in Library , See No. LT 8069/15/12]

MADAM SPEAKER: Shri R.P.N. Singhd€"Not present.

DI FeIcr 3 IASA A A2 Fiel YRiTDv1 21 AGicrT i I #cfl (31, aRvI orT #AEd): #lcen, & fororfeiRaa U Ae1 ueel R A1 §

(1) acir 3t fprt QS siftiforer, 1987 & emar 50 & siaeia At 33t Rt @IS waior (BraRkp, dder sl o) (Ioltert) fform,
2012 st 22 sacaR, 2012 & sra & Iowd, 3 SiffRel e Siuel: vorsistd-02/12 3 ywifdm gu 3, &t v yfer (RBedt aen sl
JTDI0T)|

[Placed in Library, See No. LT 8076/15/12]

(2) (u) 3f$ot Su QrAfier A1, ofs ot & ad 2011-2012 & arftfes gferdgor Bt v gfer (f2odt aem siB)sh Jiza2n) den dearasifdng o,
(1) 3feeror Sy QRARIeT A1, of fecft B ad 2011-2012 & wriwvr 6B IRBR grI Asfien B vaw yfer (Rodt aen sivsh sizdmaurn),

[Placed in Library, See No. LT 8077/15/12]



DY FrerT 3 IS Al A FrEl YD1 IENel el 3 IsA df (S arvr SRt wEa): wdlea, i off aifde spraR B Femer w2
forgotfe1i¥ad ue, 3T Ueel U2 3T & :-

(1) Dustt siftrforer, 1956 & et 619@ &t 3uenr (1) & sideia forFarferRad ugi o vo—um ygfer (f3cdt aen siv)sht sizmor) —
() (vp) T Bt DrRUlm 3w & 10,018 f&eeft T ad 2011-2012 P wriwur b IDR grI i,

(31) X od oruke i i 10, o oct @1 ad 2011-2012 o1 aftfs yftrdcer, A X dem 3o w2
foriqm —darczasieie &l fetafdr,

(Placed in Library, See No.LT8078/15/12)
(=) (uw) agrerct 2fsa wruUE 10,018 fGecht B af 2011-2012 & wriwr G AR GRI AWeils

() oreretar Hga oruee 10,01 fecht @1 ad 2011-2012 o1 @rfties yferdcor, ARSI A den 3o W foriw— AscRauSisia ot
feraforemn,

(Placed in Library, See No.LT8079/15/12)
(2) (v) argrerer wRERcr Biz Misiufea foisr, o f&ocft B adf 2010—2011 & arftes yferdger B v yfer (2odt aen sis)sht siza2ur),

(<) otererct BRI Wiz wisiiufea Sfofer, orf fgocht B ad 2010—-2011 & aiftfes craamit & v gfer (Bodt den siSplt Jzaur) den 3o uz
crAuSie gferded |

(o) Srorerar BRI Wiz Wisiuea o, o fSocht & at 2010-2011 & oriwur 6 IR grI Isften 6t vw yfer (Bodt aen spsh
HIPT)|

(3) Swtep (2) 3 3fecrlRaa udqi @l Aeiuce U 3XT6! 31 ZE fAcIFd b BRUI Gelfol are fdaur (Bedt den sl Fm2or),
(Placed in Library, See No.LT8080/15/12)
(4) (u®) orgreret pisiufea Saciudic BrRUME, o f[Gecht b af 2011-2012 & aftfes yferdgor 6t v yfer (Bodt aen kst Ziaur),

(<) otorerct wisiiura Sactudic R, o fSecft & af 2011-2012 & aftfes dmsil B v yfer (f3odt aer sis)sit Jzdur) der 3o uz
oI wiel gferdad |

(efior) Srgrerar WIsiuNARa Saciudic DrRUlNE, of ool & ad 2011-2012 & TR G DR grI Isdten 6 vw yfer (Bodt den st
HIPT)|

(Placed in Library, See No.LT8081/15/12)

(5) (o) dtgrerct sReeRle sl wsffdeael vaRIcole HAosidic, 3cas & ai 2011-1012 & aftfe yferdger &t v yfer (RBect aen sl
JIDIT)|

(@) dtgrar eI 3 wfibraral vaRIceel dotsiic, dgkaic b ai 2011-1012 & affs sl &t v yfer (Rodt den se)sh
JID201 )Tl ol UL ARATUIISIT gferdaat |

(fter) Storeret sRecvie sif wsffpearel vaRIcorel HAolstdic, 3gudc I a¥ 2011-1012 & wriwur 6t IRPR Rl Asften &t vw yfer (RBoct
Gk omig:ezmul

(Placed in Library, See No.LT8082/15/12)

(6) (uw) argweret sitrcrRfig vus Afiead siferer Sacwic @1, Jfsond & af 2011-2012 & aiftfe yftdee &1 v yfer (@oct qen sEph
D201 )TAT RATGSHTA R |

(1) ororeret siRreRitg vus AdeTd sifie Sacwic dIS, s[sond & a¥ 20112012 & orimur 6f IRDR GRI Al B vp yfer (Badt aen
SiJelt Tzaun),

(Placed in Library, See No.LT8083/15/12)

(7) doustt sifeiforert, 1956 ot amer 619w &b sicsid frvorfer3ad i & vo—vm yfer (fZodt den sisjsh Jzamaur);



(up) Poifce Doz Sactuiic wruldmer 10, Foriz b af 2011-2012 F Bricwur B DR grI AWl

(1) wolfcr Doy Saciwiic orulee @10, Ferir & af 2011-2012 @ aff yfdee, cRaEféa o der 3 R BrRige—
FaIcrRangeie o feraformn,

(Placed in Library, See No.LT8084/15/12)



